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SLP(C) No. 156 OF 2003

| TEM No. 30 Court No. 10 SECTI ON XI'V
AN MATTER
SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (G vil) No.156/2003

(From the judgenent and order dated 31/10/2002 in CWVM 800/ 2000
of The H GH COURT OF DELHI AT N. DELHI)

ATMA RAM Petitioner (s)
VERSUS

SHAKUNTALA RANI Respondent (s)

(Wth appln(s). for pernmission to place addl. documents on record

and prayer for interimrelief)

Date : 01/08/2003 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE SHI VARAJ V. PATIL
HON BLE MR JUSTICE D.M DHARMADHI KARI

For Petitioner (s)M. Anupam Lal Das, Adv.
For Respondent (s)M. Hi m nder Lal, Adv.
UPON hearing counsel the Court nade the foll ow ng
ORDER

In view of the letter circulated by | earned advocate for the petitioner, the special |eave pet
ition is adjourned for three weeks for filing rejoinder affidavit.

[ T.1. Rajput ][ Shelly Sengupta ]
Court Master Court Master



